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and Eaglish versions) of ¥he follow- the Hindi version of the Report

ing  Ministries/Departments  for mentioned"&l' (1} 1Y abdve.

1974-75; —

(1) Ministry of Agriculture,
(2) Ministry of Home Affairs,

(3) Ministry of Petroleun
Chemicals,

(4) Ministry of Planning,

(5) Department of Atomic En-
ergy, and

(8) Department of Electronics.
[Placed in Library. See No. LT-
6652/74).

and

PAPERS UNDER TARIFF COMMISSION ACT

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A. C. GEORGE): [ beg to izy on
the Table—

(1) A copy each of the following
papers under sub-section 42) of
section 16 of the Tariff Commission
Act, 1951:—

(i) Report (1973) of the Torriff
Commission on the Review
of the Automobile Ancillary
Industry,

(ii) Government Resolution No.
11(1)-Tar./78, dated the
20th March, 1974 (H'ndi
and English versions) noti-
fying Government's decizion
on the above Report.

(2) A stutement (Hindi and
Bnglish versions) showiag retsons
why the documents mentioned at
(1) above eould nut be lald on the
Table within the period prescribed
in sub-section (2) ©f wsection 18
of the said Act.

(8) A gatement (Himll and Bng-
lish versions) explaining the ree-
sons for not laying simultaneourly

[Placed in Library. “See No. LT-8883/
74).

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
THIRTY-NINTg REPORT

SHR[ G. G. SWELL (Autonomous
Districts): I beg to present the
Thirty-ninth Report of the Commijtiee
on Private Members’ Bills and Reso-
lutions.

PUBLIC ACCOUNTS COMMIMTEE
HunpRep anp THirp REPORT

SHRI JYOTIRMOY BOSU: (Dia-
mond Harbour): 1 beg to presen.
the Hundred and third Report of the
Public Accounts Committee on action
taken by Government om the recom-
mendations contained in their Fiftieth
Report on Chapter V of Audit Re-

port (Civil) 1970 on Revenue Re-
ceipts and of the Comptroller
and Auditor of India for the

year 1860-70 Ceontral Govetnment
(Civil)—Revenue Receipty relating to
Other Direct Taxes.

——
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